PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India

(Voluntary Liquidation Process) Regulations, 2017)
For the attention of the Stakeholders of Chellsea India Private Limited

1. [ Name of Corporate Person CHELLSEA INDIA PRIVATE LIMITED
2. | Date of Incorporation of 27.05.2016

Corporate Person
3. | Authority Under Which Corporate RoC-Mumbai

Person Is Incorporated / Registered

4. | Corporate Identity No. / Limited Liability | U74999MH2016FTC281717
Identity Number of Corporate Person

5. Aqdrgss of the Registered Office and | B 1103, Kamdhenu Oaklands, Plot No.
Principal Office (If Any) of 71, Sector-10B Ulwe, Navi Mumbai,
Corporate Person Raigarh, Maharashtra - 410206 INDIA.

6. | Liquidation Commencement Date of 27.12.2019
Corporate Person

7. | Name, Address, Email Address, Name: Mr. Sandeep Jawaharlal Singhal
Contact Number and Registration Correspondence Address: B-202,
Number of The Liquidator Sharaton Classic, Dr. Charatsingh

Colony, Andheri (East), Mumbai,
Maharashtra - 400069.

Registered Address: 313/314, Giri
Shikhar, Plot No. 8891, Opposite
Goenka Hall, J B Nagar, Andheri (East),
Mumbai City, Maharashtra, 400059
Email: sandeepjsinghal@hotmail.com /
chellsea.liquidation@gmail.com
Contact Number: 9529243534
Registration Number:

IBBI/IPA-001/IP-P00519/2017-2018/10920
8. | Last Date for Submission of Claims 26.01.2020
Notice is hereby given that CHELLSEA INDIA PRIVATE LIMITED has commenced

| Voluntary liquidation on December 27, 2019.
 The stakeholders of CHELLSEA INDIA PRIVATE LIMITED are hereby called upon to,
submit a proof of their claims, on or before January 26, 2020, to the liquidator at the

iddress mentioned againstitem 7.
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Date: 31.12.2019 Reg No.: IBBI/IPA-001/IP-P00519/2017-2018/10920
Place: Mumbai (Liquidator of Chellsea India Private limited)
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